35 Papers laid on the
Table

AMENDMENTS TO MEDICINAL AND TOILET
PrREPARATIONS  (ExcISE  DUTIES)
Rures

The Deputy Minister of Finance
(Shri B. R. Bhagat): I beg to lay on
the Table, under sub-section (4) of
section 19 of the Medicinal and Toilet
Preparations (Excise Duties) Act,
1955, a copy of each of the following
Notifications, making certain further
amendments to the Medicinal and
Toilet Preparations (Excise Duties)
Rules, 1956: —

(1) G.S.R. No. 1202, dated the
20th December, 1958; and

(2) G.SR. No. 55, dated the 17th
January, 1959.

| Placed in Library.
1175/59.]

See No. LT-

Customs AND CENTRAL Excise DuTIES
DRAWBACK (DUPLICATING STENCILS)
RuLEs

Shri B. R. Bhagat: I beg to lay on
the Table, under sub-section (4) of
section 43B of the Sea Customs Act,
1878, and section 38 of the Central
Excises and Salt Act, 1944, a copy of
the Customs and Central Excise
Duties Drawback (Duplicating sten-
cils) Rules, 1958, published in Notifi-
cation No. G.S.R. 1172, dated the 13th
December, 1958. [Placed in Library.
See No. LT-1176/59.]

NOTIFICATION UNDER SEA CusTOMS ACT

Shri B. R. Bhagat: I beg to lay on
Che Table, under sub-section (4) of
~ction 43B of the Sea Customs Act.
™78, a copy of Notification No. G.S.R.
1171, dated the 13th December, 1958.
[Placed in Library. See No. LT-1177/
59.]

AMENDMENTS TO CENTRAL EXCISE

RuLES

Shri B. R. Bhagat: I beg to lay on
the Table, under section 38 of the
Central Excises and Salt Act, 1944, a
copy of each of the following Notifica-
tions, making certain further amend-
ments to the Central Excise Rules,
1944: —

(1) G.S.R. No. 1168, dated the
13th December, 1958;
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(2) G.S.R. No. 1170, dated the
18th December, 1958; and

(3) G.S.R. No. 91, dated the 24th
January, 1959.

[Placed in Library. See No. LT-
1178/59.]

INDIAN ELECTRICITY
MENT) BILL

(AMEND-

REPORT OF JOINT COMMITTEE

Sardar Hukam Singh (Bhatinda): 1
beg to present the Report of the Joint
Committee on the Indian Electricity
(Amendment) Bill, 1958.

1237 hrs.

COST AND WORKS ACCOUNTANTS
BILL

REPORT OF JOINT COMMITTEE

Shri S. C. Samanta (Tamluk): I beg
to lay on the Table a copy of the
Report of the Joint Committee on the
Cost and Works Accountants Bill,
1958.

INDIAN ELECTRICITY
MENT) BILL
EVIDENCE BEFORE JOINT COMMITTEE
Sardar Hukam Singh: I beg to lay
on the Table a copy of the evidence
tendered before the Joint Committee
on the Indian Electricity (Amend-
ment) Bill, 1958.

(AMEND-

COST AND WORKS ACCOUNTANTS
BILL

EVIDENCE BEFORE JOINT COMMITTEE

Shri S. C. Samanta: I beg to lay on
the Table a copy of the evidence ten-
dered before the Joint Committce on
the Cost and Works Accountants Bill,
1958.

1238 hrs.

COMMITTEE OF PRIVILEGES

EXTENSION OF TIME FOR PRESENTATION
OF REPORT

* Sardar Hukam Singh: I beg to move
that the time appointed for the pre-
sentation of the Report of the Com-
mittee of Privileges on the question





